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F.No0.27/34/2007-Ad.IC
Government of India
Ministry of FInance
Department of Revenue

New Delhl, the 5" March, 2009
ORDER

The President is pleased to appoint Mr. Justice R.M.S. Khandeparkar,
retired Judge of the Bombay High Court as President of the Customs,
Excise & Service Tax Appellate Tribunal (CESTAT), New Delhl with effect
from the date he takes over charge for a period till he attains the age of 65
years, or until further orders, whichever is earlier.

2. ‘In terms of the Customs, Excise & Service Tax Appellate Tribunal
Members (Recruitment & Conditions of Service) Rules, 1987, Mr. Justice
R.M.8. Khandeparkar shall be paid such salary, which together with his
pension. and pension equivalent of any other form of retirement benefits,
shall not exceed the last pay drawn by him before retirement. He shall be
entitled to such allowances and other benefits as are admissible to a
serving Judge of a High Court and his conditions of service will be the same
as are applicable to a serving Judge of a High Court under the High Court
Judges (Conditions of Service) Act, 1954 and the rules framed under that
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(Victor James)
Under Secretary to the Government of India
Mr. Justice R.M.S. Khandeparkar,
Retired Judge of the Bombay High Court,
401, Vidhl, General Bhonsale Marg,
Mumbali - 400 021

Copy to :-

1. The Establishment Officer, Department of Personnel & Training, with
reference to their note No. 18/53/2008-EO(SM.II) dated 02.03.20089.

2. The Registrar, CESTAT, R.K. Puram, New Delhl. It is requested that
necessary arrangements for accommodation etc. for Mr. Justice
R.M.S. Khandeparkar may be made on priority basis.

3. The Registrar General, Supreme Court, with reference to Hon'ble
Chief Justice of India's letter dated 21.11.08.

4. Pay and Account Officer, Department of Revenue, Church Road
Hutments, New Delhi.

S. PSs to F.M./MOS(R)/Revenue secretary/A.S.(R)/JS(R)/Dir(Hq)

6. PSs to Chairman, CBEC/Members CBEC.
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(Victor James)
Under Secretary to the Government of India



